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Visas for Delegates to the Conference
of CPL.

“1937. Shri Tangamani: Wili the
Prime Minister be pleased to state:

ta) whether it is a fact that visas
were refused to delegates from France,
Isreal and East German for attending
the Sixth Conference of C.P.I. lheld
in Vijayawada from 7th to 16th April,
1961;

(b) if so, the reasons for the same;
and

{c) how many delegates from var-
ious countries applied for visas and
how many were granted the same?

The Deputy Minister of Exlternal
AMairs (Shrimati Lakshmi Menon):

ta) Yes; except for France, {rom
which country no delegates appiicd
for visas.

tb) Although it is not cur policy to
ptrmit foreigners 1o come to India ‘o
participate in purely local politizal
Conference and Meetings, a few forei-
gners from flve countries were given
visas to come to India, for sgpcceial
TCasons.

'¢) Eighteen delegates had appliced
for visas which were authorized in
respect of 12 delegates.

Shri Tangamanl: May I know whe-
ther there is any special reason why
the delegate from Israel was not
allowed, although he applied for it”

The Prime Minister and Minister of
External Affalrs (Bhri Jawaharlal
Nehru): These are question decided
usually on a variety of consideration.
So far as the individual from Israel
is concerned, as the House knows, we
have no diplomatic relations with
Isracl. That, of course, does nol pre-
vent a person from Israel from coming
here. 1 cannot say at present withou!
inquiry who the particular person war-
and why it was thought better not to
issue him a visa. But as I have soid,
we do not encourage people from
other countries coming here to national
conferences when these conferences
are onh the political level. This was
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rather a relaxation of that rule and
some people were issued visas.

Shri C, D. Pande: In view of the
fact that delegates from certain coun-
tries in a similar conference, namely,
Peace Conference, abused the courtesy
of the host Government, will Govern-
ment consider the fsasibility of not
allowing such persons in future?

Shri Jawaharial Nelqu: Any person
who has abused the privilege given to
him will obviously not be encouraged
in future.
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